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Dock Workers’ Ware Revision 
Committee Report

•50. SHRI K. A. RAJ AN:
SHRI S. G. MURUGAIYAN:

Will the Minister of SHIPPING 
AND TRANSPORT be'pleased to state:

(a) whether Dock Workers’ Wage 
Revision Committee has submitted its 
report;

(b) if so, main recommendations 
thereof; and

(c) Government's decision thereon?t
THE MINISTER OF DEFENCE 

(SHRI JAGJIVAN RAM) (a). The 
Report of the Wage Revision Com
mittee for Port and Dock Workers has 
been received by Government.

(b) The Committee has recommen
ded a revised wage structure for the 
workers concerned. Copies of the Re
port have been placed in the Parlia
ment Library.

(c) The Report is still under Gov
ernment’s consideration.

suitable sites for large thermal power 
stations and for studying their suitabi* 
lity from techno-economic considera
tions Initially, the following sites 
have been examined for locating 
super thermal stations for each of the 
four Regions: /

Singrauli (U.P.) 
Kt rfea (M.P.)

Northern
Western

Ramagundam (A. P.)/
Neyveli (Tamil Nadu) Southern

Farakka (W.B.) Eastern

T h e  super thermal station at Sin- 
garuli has already been taken up and 
Stage I of the project comprising 
3200 MW units has been sanctioned 
and work has begun. T he project is 
being executed through the National 
Thermal Power Corporation and a 
World Bank loan to the extent of 
$150 million is being provided to 
finance th e  project.

Action is also being taken for ob
taining clearances for taking up the 
projects in the other Regions in a 
phased manner.

Super Thermal Power Stations

•57. SHRI M KALYANASUNDA- 
RAM: Will the Minister of ENERGY 
be pleased to state:

(a) whether the previous Govern
ment had approved the proposal for 
setting up of four super thermal 
power stations in the country; and

(b) if so, the facts thereof and 
action taken thereon?

THE MINISTER OF ENERGY 
(SHRI P. RAMACHANDRAN): (a)
and (bL It is proposed to initially 
establish in a phased manner a super 
thermal power station in each of the 
four regions in the country, namely, 
Northern, Western, Southern and 
Eastern.

A Committee was set up in 1973 for 
making recommendations regarding

Cutting off Power Supply to Karnataka 
from Idukki Project

*58. SHRI K. MALLANNA: Will
the Minister of ENERGY be pleased 
to state:

(a) whether Government of Karna
taka has approached Central Govern
ment regarding completely cutting off 
power su p p ly  to Karnataka from the 
Idukki Project;

(b) whether the supply has been 
reduced to 50 per cent after the Lok 
Sabha Elections; and

(c) if so, reasons therefor?

THE MNISTER OF ENERGY 
(SHRI P : RAMACHANDRAN): (a)
to (c). The Government of Karnataka 
had approached the Central Govern
ment sometime ago for arranging
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power supplies from Kerala .to meet 
its power demands. Accordingly, the 
matter was taken up with I'amil Nadu 
Government who had agreed to supply 
part of the power received from Ke
rala to Karnataka with a maximum 
of 1 MU a day. The power supply 
of 1 MU to Karnataka was commenc
ed from 23rd September, 1976 and 
continued upto 26th March, 1977 when 
the power supplies reduced to 0.5 MU 
till 11th April, 1977. Due to increas
ing power shortage in Tamil Nadu 
with the forced outage of Thermal 
units at Ennore, power position in 
Tamil Nadu became worse and export 
Of power to Karnataka was suspended 
from the 11th to 21st April, 1977. The 
supplies were again resumed from 
22nd April, 1977. About 142 MU of 
power was exported by TNEB to 
Karnataka from 23rd September, 1976 
to 17th Mayf 1977.

Import of Nuclear Material

•60. SHRI S. D. SOMASUNDA- 
RAM: Will the Minister of ATOMIC 
ENERGY be pleased to state:

(a) the categories of nuclear mate
rial imported;

(b) whether the conditions under 
which such imports have been made 
restrict in any way application of 
nuclear energy for constructive acti
vities;

(c) whether Government propose to 
take up removal of such restrictions; 
and

(d) if so, the salient features of the 
proposal?

THE PRIME MINISTER (SHRI 
MORARJI DESAI): (a) only enriched 
uranium.

(b) The conditions require that the 
nuclear material imported shall only 
be utilized as fuel in the nuclear re
actors.

(c) No, Sir,
(d) Does not arise.

377. : W T
shI r*h I

( v )  Ti^ff if
Y .  wt-w t
gfw ttr f t  £ :

( « )  f c fm  cT*n TT*rf 
if ft ^Trfr gfWnff

(w ft WT ^ J

(n )  im  in  tr* $fff if 
^  tnrw ir
frrt srcm* w t t r  % fW rm ft’T $ ?

) :  ( v )
QVT (& ) r t f  T O R  irnft

^  ft xttr *p<Y
tptWt % irata trrrtf'm «n?4T
*fws?r tttct *r t «  $ i 
#f?m  fa fro  •sfaft
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